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The 20" February 2019
S.0. 31 Dated 20™ February 2019— In the notification of the Commercial Taxes
Department S.O. No.24, dated the 31" January, 2019, published in the Bihar Gazette,
Extraordinary, vide number 152, dated the 31%J anuary, 2019, -

(i)  in serial no. 19, for “in instruction 12, for the words “business verticals” at
both the places where they occur, the words “places of business”™ read “in
instruction 12, for the words “business verticals” at both the places where they
occur, the words “places of business” and for the word “vertical”, the words
“place of business™”.

(i)  in serial no. 20, for “Note: - Your registration stands suspended with effect
from ------ (date).” read “Note: -Suspension of registration stands revoked
with effect from........ (date)."

(iii)  in serial no. 28, in clause (a)(ii), for “pre-deposit of 20% of the disputed admitted
tax” read “pre-deposit of 20% of the disputed tax”.

[(File No. Bikri kar/GST/vividh-21/2017 (Part-6) 570 )]
By the order of Governor of Bihar,
Dr. Pratima,

Commissioner State Tax-cum-Secretary .
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